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FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

CUBATICS PRROCESSORS INDIA PRIVATE LIMITED IS CURRENTLY HAS ONE
POWER GENERATING UNIT AND WAS EARLIER INTO PRODUCTION & SALE OF
PSF INDUSTRY AT SURAT

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. | Name of the corporate debtor along with | M/s Cubatics Prrocessors India Private Limited
PAN & CIN/ LLP No. CIN:U17120GJ2008PTC052714
PAN: AABCJ9389D
2. | Address of the registered office B-25 Guijarat Eco Textile Par N.H. No. 8, At &
Po. Palsana, Surat, Gujarat- 394315

3. | URL of website NA

4. | Details of place where majority of fixed | Wind Power Project (Windmill) at Survey No.
assets are located 51/2A/1P2 Ratdi-7, Ratadi Village, Porbandar

District, Gujarat

5. Installed capacity of main products/ 2100 Kilowatt
services

6. | Quantity and value of main products/ Not Available
services sold in last financial year

7. | Number of employees/ workmen NIL Employees

8. | Further details including last available Details can be sought by prospective resolution
financial statements (with schedules) of | applicant via e-mail by raising specific request at
two years, lists of creditors are available | e-mail id: resolution.cubatics@gmail.com
at URL:

9. | Eligibility for resolution applicants Details can be sought by prospective resolution
under section 25(2)(h) of the Code is applicant via e-mail by raising specific request at
available at URL: e-mail id: resolution.cubatics@gmail.com

10. !_ast date for receipt of expression of 23 July 2025
interest

11. | Date of issue of prqvmonal_ list of 251 July 2025
prospective resolution applicants

12. | Last _dE_ite for_submlssmn of objections to 30 July 2025
provisional list

13. | Date of issue of final list of prospective 31% July 2025
resolution applicants

14. | Date of issue of information
memorandum, eva_luatlon matrix and 1 August 2025
request for resolution plans to
prospective resolution applicants

15. Igﬁ;r;[sdate for submission of resolution 1 September 2025

16. | Process email id to submit Expression of | resolution.cubatics@gmail.com
Interest

Sd/-
CA TP Pankaj Bhattad

Resolution Professional
In the matter of Cubatics Prrocessors India Private Limited

Digitally signed by
PAN KAJ PANKAJ BHATTAD
BHA-I—I-A Date: 2025.07.02

12:55:35 +05'30'
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IBBI Registration No. IBBI/IPA-001/IP-P-02841/2023-2024/14362

AFA Valid Upto: 31/12/2025

Address: Unit No. 605, 6th Floor, Sunteck Crest, Mukund Nagar, Andheri Kurla Road, Andheri
(E), Mumbai- 400 059

Date: 02/07/2025

Place: Mumbai
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INDIAN COUNCIL OF FORESTRY RESEARCH AND EDUCATION

(An Autonomous body under the Ministry of Environment,
Forest and Climate Change, Government of India)
P.O. New Forest, Dehradun — 248 006
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Request for Expressions of Interest for Engagement
of a Non-Governmental Organization
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el /IRgEEl & fioR I el & g a9 aRkged derel SR
WA SRSl W SATwGAl gord AR e fmior afafafrl &
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TS 2025 ¥ |

Indian Council of Forestry Research and Education (ICFRE) invites
Expression of Interest (EOI) for Engagement of a Non-Governmental
Organization as a Technical Partner to Support the Indian Council of
Forestry Research and Education in Implementation of Awareness
Generation and Capacity Building Activities on Forest Landscape
Restoration and Related Concepts for Local Communities within
Selected Model Sites/ Landscapes in Gujarat under the RECAP4NDC
Project.

Details of Request for EOI along with Terms of Reference and
prescribed format for submission of EOI proposal is available on ICFRE
website (www.icfre.gov.in/tenders). Last Date for submission of REOI
proposal is 30 July 2025.

e 349 / Principal Investigator
ReuwiReT<l yRars, w1.a1.39.R1.9. /RECAPANDC Project, ICFRE
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NOTICE INVITING TENDER

Name of work :- “Providing asphalt Patch work to Various Roads in DNH District
(South Zone)..”

: 06 of 2025-26
:127.06.2025 18.55 Hrs

Tender Notice No.

On line downloading start
of tender documents

Pre Bid Meeting

Last date & Time for
Receipt of Bid/Uploading
Bid

Online Opening of
Technical Bid

On line opening of Price  : 04.07.2025 16.00 hrs.
Bid (if possible)

£04.07.2025 12.00 Hrs

1 04.07.2025 15.30 Hrs

For details please scan Tender ID No 2025_UTDNH_7626_1
dnhtenders.gov.in
ee-road-dnh.nic.in

0260 2642041

NO.I P/DM N/2/5/2025-26/591
DATED : 01/07/2025

Outward No. :3-2(18)/PWD.Il/Road/285
dt:27.06.2025

S

Executive Engineer,
P.W.D. Work Division. Il (Road),
Dadra & Nagar Haveli,

Silvassa
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VIOLATES COURT VERDICT

Karnataka Bill to curb fake news

Bill casts wide net: ‘Anti-feminism
to disrespect of Sanatan’ content

APURVAVISHWANATH
NEW DELHI, JULY1

DEFINING FAKE news in sweep-
ing terms to include content that
is deemed “anti-feminism” and
“disrespect of Sanatan sym-
bols”; prescribing a seven-year
jail term for social media users
held guilty of posting “fake
news” as decided by a commit-
tee headed by the state
Information & Broadcasting
Minister; setting up special
courts to deal with cases under
the law — Karnataka’s Bill to
curb fake news raises several
questions of free speech and
state overreach.

The Karnataka Mis-
Information and Fake News
(Prohibition) Bill, 2025, in the
name of prohibiting misinfor-
mation and fake news, empow-
ers a committee of lawmakers
to identify and label content on
social media as “fake news.” Itis
the first of its kind state legisla-
tion to deal with digital plat-
forms and free speech.

“Any social media users, if
found guilty by the Authority for
posting fake news on the social
media platform shall be pun-
ished with imprisonment which

may extend up to seven years
and fine which may extend up
to Rs 10 lakh or with both,” the
Bill states.

That “Authority,” under
Section 5 of the Bill, includes the
Minister for Kannada and
Culture Information and
Broadcasting as the ex-officio
Chairperson; one member each
from the Legislative Assembly
and the Legislative Council to be
nominated by their respective
Houses; two representatives
from social media platforms ap-
pointed by the state government
and a senior bureaucrat as
Secretary.

This Authority’s mandate is
to “ensure complete ban on pro-
motion and spread of fake
news” including “posting of
contents which are abusive and
obscene including anti-femi-
nism and insult to the dignity of
the female”; “disrespect of
sanatan symbols and beliefs”
among others.

The Authority is also tasked
with ensuring “only those con-
tent(s) are posted on the social
media platform which are based
on authentic research on the
subjects related to science, his-
tory, religion, philosophy;, liter-
ature.”

KOLKATA LAW COLLEGE RAPE CASE

Police get a week’s
custody, say ‘all the
evidence confirms
woman’s statement’

TANUSREE BOSE
KOLKATA,JULY1

SEEKING 10 more days of custody
of the four arrested accused inthe
Kolkata law college rape case, the
police on Tuesday told the court
that medical, circumstantial and
electronicevidence corroborated
the woman’s statement.

The four arrested — prime ac-
cused Monojit Mishra(31),acon-
tractual staffer who was a TMC
students’ wing functionary; two
students - Zaib Ahmed (19) and
Pramit Mukherjee (20) —and se-
curity guard Pinaki Banerjee —
were not brought to the Alipore
Police Court Tuesday due to secu-
rity reasons as a group of women
protested in front of the police
lock-up on the court’s premises.

The court later extended the
police custody of Monojit Mishra,
Zaib Ahmed, and Pramit
Mukherjee to July 8, while the se-
curity guard’s police custody was
extended till July 4.

Inside the courtroom, the at-
mosphere was charged with a
large number of lawyers engag-
inginaheated exchange of words.
At one time, the magistrate,
Subhadip Mitra, had to leave the
courtroom.

Seeking the extension of po-
lice custody of the accused, Chief
Public Prosecutor Sourin Ghosal
emphasised the seriousness of the
crime, saying that “after the vic-
tim became unwell, they bought
an inhaler for her so that they
could torture her further”.

Mishra's counsel wanted to
know if the police had seized the
woman’s cellphone and sentit for

VICE-PRINCIPAL
QUESTIONED AGAIN

Kolkata: The SIT of Kolkata
Police, probing the alleged
rape of a 24-year-old student,
on Tuesday questioned the
vice-principal of the law col-
lege for the second time.
Sources said 31-year-old
Monojit Mishra, the prime ac-
cused, allegedly spoke to the
vice-principal over the phone
on June 26, a day after the al-
leged crime took place. “We
are keen to ascertain the na-
ture of the conversation and
whether it pertained to the
crime inany capacity,” a police
officer involved in the probe
said. The ongoing probe in-
volves extensive analysis of
call detail records of the three
arrested accused, as authori-
ties work to uncover the full
extent of their communica-
tions following the crime. ENS

forensic examination.

“Has the IO seized the mobile
phone of the victim? Has the CDR
(calldatarecord)ofthe victimand
the three accused been collected?
Let those be investigated. Our (ac-
cused) phones have been seized.
Has the victim’s phone been
seized and sent to the FSL
(Forensic Science Laboratory)?
Thisis aconspiracy. By reading the
FIR, no one will say thisis a case of
gangrape,” Ganguly told the court.

Meanwhile, the college termi-
nated the services of Mishra and
expelled the two other co-ac-
cused.

UNION CARBIDE WASTE DISPOSAL

MP to HC: Analysis of chemicals awaited,
other emissions within prescribed standards

NIKHILGHANEKAR
NEW DELHI, JULY1

THE MADHYA Pradesh govern-
ment has submitted to the
Jabalpur bench of Madhya
Pradesh High Court that while it
has finished the incineration of
337 tonnes of the Union Carbide
waste, the state pollution control
board is awaiting final analysis of
dioxins and furans — toxic chem-
icals emitted as a by-products of
waste burning.

The state also said that source
(stack)emissions and ambient air
quality around the Pithampur
waste disposal facility were
within prescribed standards dur-
ing the incineration process be-
tween May and June.

The submissions were made
by the state’s Bhopal Gas Tragedy

Relief and Rehabilitation
Department, through an affidavit
filed before the High Court, dated
June 29.The HC has been hearing
atwo-decade old petition and re-
lated petitions on the gas tragedy;,
and the pending clean-up of the
plant site.

The affidavit also contained
the MP Pollution Control Board’s
(MPPCB) status report on proce-
dures followed during the incin-
eration. “Monitoring of Dioxins
and Furans in source (stack)
emissions has been conducted
by MPPCB and sent (sic) toa third
party NABL Laboratory for analy-
sis. Analysis report is awaited,”
the status report said.

As per the status report, the
post-trial runincineration began
onMay 5 and continued daily till
May 19, before stopping for the
first round of incineration clean-

This Bill comes in the face of
an unequivocal ruling by the
Bombay High Court last
September that struck down as
unconstitutional a key provision
of the amended Information
Technology (IT) Rules, 2021
which empowered the govern-
ment to identify “fake news” on
social media platforms through
a “Fact Check Unit” (FCU). The
Court had held that lack of judi-
cial oversight in the Rules was
unconstitutional.

The Bill also makes the
Bharatiya Nagarik Suraksha
Sanhita’s provision on granting
anticipatory bail inapplicable to
offences under the proposed law.

The Bill's descriptions of fake
news and misinformation
widen the scope of abuse and
misuse. For instance, fake news
is described under Section 2(i)
of the Bill as “purely fabricated
content” and “editing audio or
video which results in the dis-
tortion of facts and/or the con-
text.” Misinformation is defined
as “knowingly or recklessly
making a false or inaccurate
statement of fact.”

The provision states that
“opinions, religious or philo-
sophical sermons, satire, com-
edy or parody or any other form
of artistic expression” are ex-
empted from the definition.
What constitutes “artistic ex-
pression” is not defined in the

In Rajasthan, practical lessons in
fatherhood: ow tor

ANKITAUPADHYAY
DUNGARPUR (RAJASTHAN),
JULY1

DURING A weekly telephonic con-
versation with an anganwadi
worker and the village poshan
champion (community motiva-
tors)in late 2020, Mukesh Kharadi,
34, aresident of Dungarpur’s Sabli
village, was informed that his 32-
year-old wife Jaya’s pregnancy was
considered “highrisk” because she
was expecting twins and was
highly anaemic. That conversation,
says Mukesh, then a worker in a
tile factory in Udaipur, nearly 100
km from his village, made himre-
alise that he could no longer be-
have like a “typical” husband.

“They said I need to be around
to take care of Jaya and help raise
our twins, who were later born
prematurely. In my community, a
man lives separately after mar-
riage, but is never taught to take
care of his pregnant wife or new-
borns. The wife manages on her
own, at times, with help from an-
ganwadi workers,” he tells The
Indian Express, sitting on a plastic
chair next to Jaya, their twins
Prajna and Pragya on their lap, in
their Sabli home.

SoMukeshquit his jobtodrive
tractors at nearby farms. “The an-
ganwadi worker and poshan ch-
ampion taught me about the im-
portance of nutrition for pregnant
women. [ know now that they
need iron-rich foods like dals
(Ientils), nuts and coconut water. I
even learned to cook fish and egg
curry forJaya,” he adds.

Mukesh is part of a growing
tribe of husbands actively involved
inmaternal and newborn care,an
aspect of pregnancy earlier
deemed as “women’s work”. For
Rajasthan, this is where the solu-
tion toits problems lay.

Despite the Pradhan Mantri
Matru Vandana Yojana(PMMVY)
for pregnantand lactatingwomen,
low birth-weight indicators con-

ing. The incineration resumed on
May 23 and continued till June
15, before halting for the second
cleaning. The last run continued
from June 19 till the early hours
of June 30.

In the period between the
end of trials and resumption of
incineration, the MPPCB recom-
mended Re Sustainability to in-
stall a mercury analyser for con-
tinuous monitoring of mercury
from stack emissions, and a lab
facility for analysis of dioxins and
furans at the site.

But even with this waste be-
ing incinerated, a huge amount
of waste and the old plant struc-
ture continues to be at the plant
site.

Dioxins and furans, toxic
chemicals, are by-products of
manufacturing processes, in-
cluding incineration.

Bill.

In January 2024, Justice
Gautam Patel of the Bombay HC
had also struck down the
Centre’s IT rules for vague and
overbroad terms such as "fake,”
"false,” and "misleading.”
“Vagueness and overbreadth are
both linked to the concept of the
chilling effect,” the ruling had
said.

In the landmark 2013 ruling
in Shreya Singhal v Union of
India, striking down 66A of the
Information Technology Act that
allowed blocking of content, the
Court had emphasised that
vague definitions cannot be jus-
tified to curb free speech.

“Information that may be
grossly offensive or which
causes annoyance or inconven-
ience are undefined terms
which take into the net a very
large amount of protected and
innocent speech. A person may
discuss or even advocate by
means of writing disseminated
over the internet information
that may be a view or point of
view pertaining to governmen-
tal, literary, scientific or other
matters which may be unpalat-
able to certain sections of soci-
ety. Itis obvious that an expres-
sion of a view on any matter
may cause annoyance, incon-
venience or may be grossly of-
fensive to some,” the Court had
said.

Mukesh Kharadi & Jaya with
their twins. Ankita Upadhyay

tinued to plague the state. To im-
prove maternal and child nutri-
tion, Rajasthan decided to aug-
ment the PMMVY by launching a
cash plusmodel (money transfers
combined with additional serv-
ices)asa pilot programme. Around
2020, Rajasthan’s Department of
Women and Child Development
launched its Social and Behaviour
Change Communication (SBCC)
strategy across its five tribal dis-
tricts of Banswara, Baran,
Dungarpur, Udaipur, and
Pratapgarh. The programme, be-
ing managed by the Integrated
Child Development Services
(ICDS), was launched with techni-
cal support from IPE Global,anin-
ternational development consul-
tancy group.

Inafirst foranIndian state, the
SBCCincluded cashinitiativein the
form of direct benefit transfers
(DBT): 5,000 (in two install-
ments) for the birth of the first
child and 6,000 for the second
birth, provided the child was a girl
and the pregnancy registered.

A recent report card on
Rajasthan’s cash plus model shows
huge improvements in women'’s
access to nutrition in these dis-
tricts, including a nearly 50% rise
inearly breastfeeding, women be-
ing more receptive to home-based
counselling, improvement in di-

aise a child

Before Telangana factory

Banto 7-yr jall Fears of abuse over blast that killed 36, suspected

malfunctions and red flags

NIKHILAHENRY
& SREENIVAS JANYALA
HYDERABAD, JULY1

A SERIES of acute malfunctions
that led to an unchecked rise in
the heat and pressure in the
working unit could be behind the
fatal blast that killed 36 people at
a Sigachi Industries factory near
Hyderabad, a prima facie investi-
gation suggests.

Sources in Telangana’s de-
partment of factories said the in-
terlocking system at the chemi-
cal unit may have malfunctioned,
leading to anincrease in heating.

Fire and rescue personnel during a rescue operation in
Sangareddy district, Telangana, on Tuesday. PT

“The interlocking system basi-
cally sets off an alarm or cuts off
the heat when it rises beyond a
predetermined level. This system
appears to have malfunctioned at
the factory,” a source said.

The malfunction could have
caused the temperatures to rise
to an alarming level and for the
pressure to build, resulting in the
blast, the source said, explaining
that the heat hastobe ataprede-
termined level, for safety and to
ensure the quality of the product.

The company manufactures
microcrystalline cellulose from
wood pulp. “The product they
manufacture has to bein powder
form. Itis used in pharmaceutical
capsules,” an official said. This
powder is, however, not the first
product that the factory has to
deal with. “The powder form is

manufactured from the wet
product by increasing the heat. It
isatthis time that the blast seems
to have taken place.”

“There could have beenanin-
strumentation error or sieves’s
malfunctioning, which resulted
in the blast,” a source said.

Sigachi, incorporated in 1989,
“isaglobal leader in manufactur-
ing microcrystalline cellulose
with a diversified presence in
pharmaceuticals, food, nutraceu-
ticals,and cosmetics,” its website
says.

It serves clients across sectors,
including active pharmaceutical
ingredients (APIs), food and nu-
trition, operations and manage-
ment, cosmetics and personal
care, and chemicals, with a pres-
ence in Asia, Europe, the Middle

cash specifically for nutrition.
Nearly two lakh women expect-
ing their second child in these five
districts benefited under the
scheme’s financial aid and coun-
selling services, the report card

states. SBCC’s biggest success, EXPRESSNEWS SERVICE
however,came fromacrucialele- ~ THIRUVANANTHAPURAM,
ment — involvement of menin  JULY1

maternal and newborn care — a
crucial component that was neg-
lected earlier under various
schemes on maternal care.

Take the case of Jaya’s preg-
nancy. Due to her low haemoglo-
bin levels, village poshan (nutri-
tion)champion RajendraBaranda
helped Mukesh understand the
importance of nutrition for health
of his wife and unborn children.

Rajendra, who visits homes
across Sabli village to counsel fam-
ilies and register new beneficiar-
ies,says, “Imakeita point to speak
tothemennow.” Veena Prajapati,
a worker at Nala Fala Anganwadi
Centre in the village for 15 years,
says SBCC has helped shift focus.
“Earlier, our work was limited to
women. Now, we are also engag-
ing with men. The change is grad-
ual, butit’s happening,” she says.

Several outreach strategies
were launched to foster this shift,
including a poster campaign por-
traying caring husbands as “true
Baahubalis (the one with strong
arms)”, a nod to the 2015 S S
Rajamouli film, creating a men’s
WhatsApp groups to share nutri-
tion tips for pregnant and lactat-
ing women, regular village health
and nutrition committee meet,
and kala jathas (traditional street
plays). “In these posters, we ask,
‘Who is the real Baahubali?’ The
answer is simple, the one who
takes care of his wife,” says Veena.

THE NARCOTICS Control Bureau
(NCB) on Tuesday said its Kochi
zonal unit busted “India’s most
prolific darknet drug syndicate”
operating under the name
“Ketamelon”.

NCB sources said it arrested
one Edison (35),a native of Muv-
attupuzhain Kerala’s Ernakulam
district. They alleged that he is
currently the largest darknet ven-
dor of drugs in India and is the
country’s only ‘Level 4’ darknet
vendor who has been operating
actively over the past two years.

An associate of Edison has
also been arrested, but the NCB
has not revealed his name.

Edison, an engineer, was al-
legedly sourcing drugs from the
UK and has a network across
India, officials said. The name
Ketamelon derives from the ven-
dor’s involvement in ketamine
smuggling. “Drugs were prima-
rily sourced from a UK-based
vendor, Gunga Din, believed to
be the largest LSD source in the
world,” the NCB said.

“If fewer than 1,000 LSD blots
were seized in Kerala in a year,
this person was supplying
around 10,000 LSD blots across
the country in a month. He was
remanded in judicial custody,
and we will seek his custody,”
sources said.

In the operation codenamed

‘KETAMELON’ BUSTED

India’s biggest darknet
vendor of drugs held
in Kerala, says NCB

East, Australia, and America.

The FIR was filed by Rajanala
Sai Yashwant, 21, whose father,
VenkatJagan Mohan(55),diedin
the incident. The FIR, filed at
Bhanoor police station under
Sangareddy district police on June
30, said the complainant’s father
and other employees in the past
informed the management about
the need to change the machin-
eryasitwasold and could bedan-
gerous. “But, the company man-
agement turned a deaf ear to the
workers and continued with the
old machinery...” it read. The com-
plainant’s father had been work-
ingatthe unit for the last 20 years.

Sangareddy SP Paritosh
Pankaj said the FIR would be
modified as the probe,and action
would be taken accordingly.

mine — 1,127 LSD blots and
131.66 grams of ketamine — as
well as crypto assets worth 70
lakh.

The suspect established a
widespread network, shipping
LSDtocities like Bengaluru, Chen-
nai, Bhopal, Patna, Delhi, and re-
gions in Himachal Pradesh and
Uttarakhand, officials said. Over
the last 14 months, 600 ship-
ments were allegedly sent out by
him. The estimated market value
of the seized drugs is approxi-
mately%35.12 lakh, with LSD blots
priced at¥2,500-4,000 each.

The NCB said 280 LSD blots
were intercepted on June 28
from three postal parcels in
Kochi. “Investigation in this re-
gard confirmed that these
parcels were booked by the sus-
pect. During a search of his
house on June 29, 847 more LSD
blots and 131.66 grams of Keta-
mine were seized.”

The suspect was allegedly ac-
tive in various darknet markets
over the last two years. The NCB
carried out a four-month probe
to identify him.The NCB said a
pendrive containing TAILS, a free
and open source operating sys-
tem were found. Multiple cryp-
tocurrency wallets and hard
disks were seized, officials said.

Student develops
technique for
colourblind
people in Surat
Saakshi
Padmawar
isan MTech

student at
SVNIT.

KAMAL SAIYED
SURAT, JULY1

AN MTECH student of Sardar
Vallabhbhai National Institute of
Technology (SVNIT), Surat, has
won an award for developing an
image recolouring technique to
help people with colour blindness.
Saakshi Padmawar’s research pa-
per was selected for the best pa-
per award at the OPJU
International Technology
Conference, held at O P Jindal
University, Chhattisgarh, recently.

Padmawar’s research focuses
on improving the visual experi-
ence for individuals with Colour
Vision Deficiency (CVD), popu-
larly known as colour blindness,a
condition that affects around eight
per cent of the global male popu-
lation and 0.4 per cent of women
and girls.

People with CVD often find it
difficult to distinguish between
certain colour combinations, es-
pecially red and green, or blueand
yellow, which can make it chal-
lenging to interpret traffic lights,
educational charts, websites and
more. Padmawar, a student of
Computer Science, developed an
algorithm which can help people
to see a wider range of colours.
"This can be used on the screens
of gadgets.In the future, such tech-
niques can be used in smart eye-
glasses, allowing people to enjoy
seeing different colours. I thought
about helping people in the med-
ical field. I chose the topic as it
came under our subject project. [
worked for five to six hours a day
for five months on this topic,” she
told The Indian Express.

According to Padmawar, “By
applying recolouration tech-
niques, we aimtoseparatered and
green hues effectively, enhancing
distinguishing while maintaining
visual naturalness. The ability to
perceive colours arises from the
complex interaction of light with
the human visual system, partic-
ularly the retina cone cells. Any
disruptionin this process canlead
to colour vision deficiencies that
impact a person’s daily activities
and overall quality of life.”

The paper — titled
“Colourblind-Friendly Image
Recolouring Using Generative
Adversarial Networks” —was pre-
pared under the guidance of asso-
ciate professor Dr Chandra
Prakash. Sources said that out of
440 submissions from across the
country to the OPJU International
Technology Conference, her pa-
perwas chosenamong the top 35
before it went on to receive the
Best Paper Award.

The paper notes how colour
blindness often goes unnoticed as
people with the condition may
adapt to their environment with-
out realising that they perceive
colours differently. This is espe-
cially true for mild to moderate
forms of CVD, where individuals
may only have trouble distin-
guishing specific colours, such as
red and green or blue and yellow.

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
CUBATICS PRROCESSORS INDIA PRIVATE LIMITED

IS CURRENTLY HAS ONE POWER GENERATING UNIT AND WAS EARLIER
INTO PRODUCTION & SALE OF PSF INDUSTRY AT SURAT
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
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etary diversity among expectant FULLREPORTON  “MELON”, the NCB said it seized
mothers and more women using www.indianexpress.com  large quantities of LSD and keta-
GOVERNMENT OF ODISHA

%

0-363

OFFICE OF THE CHIEF CONSTRUCTION ENGINEER
RURAL WORKS CIRCLE, BALASORE

No:-2190 /WE, Dt:- 26/06/2025
e-procurement Notice

Name of the Work:-

:- | “Building Works.”

Estimated Cost:-

:- |As per annexure.

1. | Name of the corporate debtor
along with PAN & CIN/ LLP No.

M/s Cubatics Prrocessors India Private
Limited

CIN:U17120GJ2008PTC052714

PAN: AABCJ9389D

2. | Address of the registered office

B-25 Gujarat Eco Textile Par N.H. No. 8,
At & Po. Palsana, Surat, Gujarat- 394315

URL of website

NA

Details of place where majority of
fixed assets are located

Wind Power Project (Windmill) at Survey
No. 51/2A/1P2 Ratdi-7, Ratadi Village,
Porbandar District, Gujarat

5. | Installed capacity of main products/
services

2100 Kilowatt

Time for completion:-

:- |As per annexure.

No of Work:-

:- |As per annexure.

6. | Quantity and value of main products
/services sold in last financial year

Not Available

EalRadbadi it

Summary for key dates is provided below:-

7. | Number of employees/ workmen NIL Employees

Procurement Bid
Officer

Identification

Availability of tender
On-line for bidding

Last Date & Time
of seeking Tender

Date & Time of Opening of Tender in
0/0 C.C.E.R.W. Circle, Baripada

8. | Further details including last
available financial statements

Details can be sought by prospective
resolution applicant via e-mail by

Further details can be seen from the website www.tendersodisha.gov.in
Any other changes/Corrigendums may be seen only in website www.tendersodisha.gov.in

OIPR- 25105/11/0061/2526

Sd/-
Chief Construction Engineer,
R.W. Circle, Balasore

B-251

Bid Identification No. C.C.E (RANDB) RGDA-02/2025-26 (Online) Dt. 25.06.2025

OFFICE OF THE CHIEF CONSTRUCTION ENGINEER,
RAYAGADA (R&B) CIRCLE, RAYAGADA
e-mail ID - sepwd_rgda@yahoo.com, Phone/Fax No-06856 - 223049

e-Procurement Notice

No. 865 Date. 25.06.2025
INVITATION FOR BIDS

The Chief Construction Engineer, Rayagada (R&B) Circle, Rayagada on behalf of Governor of Odisha invites percentage rate bids in double
cover mode to be received in online mode only for the construction of works as detailed in the table below:

Nature of work Bridge Work

No. of works 01 (One) No. of work
Estimated Cost. (Approximately) Rs. 611.30 Lakh

Bid Cost (Online) Rs. 10,000/~

EMD/ Bid Security Amount (Online)

One Percentage of the Estimated Cost.

Class of Contractor

A and Special Class as per Financial Eligibility.

Availability of Bid Documents in the website

11.00 Hours of Dt. 08.07.2025 to 17.00 Hours of Dt. 23.07.2025.

Date of opening of Bid

11.00 Hrs of Dt. 24.07.2025.

BEEEREEEREB

0 |The Bidders have to participate in ONLINE

without assigning any reason thereof.

bidding only. Further details can be seen from the website: https://tendersorissa.gov.in. Any
Addendum/Corrigendum/cancellation of tender can also be seen in the said website. The authority reserves the right to reject any or all bids

OIPR 34154/11/0013/2526

Sd/- Chief Construction Engineer, Rayagada (R&B) Circle, Rayagada

No. Clarification - - 5 5 - N . . . e
From To Technical Bid Financial Bid (with schedules) of two years, lists | raising specific request at e-mail id:
! 2 3 4 s 6 7 of creditors are available at URL: resolution.cubatics@gmail.com
Chief Construction Engineer Engineer, N.C.B. No-15| Dt. 08.07.2025 | Dt. 22.07.2025 Dt. 21.07.2025 Dt. 23.07.2025 Will be 9. | Eligibility for resolution applicants Details can be sought by prospective
Rural Works Circle, Balasore 0f2025-26 | at11.00AM. | upt0o5.00PM. | upto5.00PM. | at11.00 AM. intimated later under section 25(2)(h) of the resolution applicant via e-mail by

Code is available at URL:

raising specific request at e-mail id:
resolution.cubatics@gmail.com

10. | Last date for receipt of expression |23rd July 2025
of interest

11. | Date of issue of provisional list of | 25th July 2025
prospective resolution applicants

12. | Last date for submission of 30th July 2025
objections to provisional list

13. | Date of issue of final list of 31st July 2025
prospective resolution applicants

14. | Date of issue of information 1st August 2025
memorandum, evaluation matrix
and request for resolution plans to
prospective resolution applicants

15. | Last date for submission of 1st September 2025

resolution plans

16. | Process email id to submit
Expression of Interest

resolution.cubatics@gmail.com

Date: 02/07/2025
Place: Mumbai

In the matter of Cubatics Prrocessors India Private Limited
IBBI Registration No. IBBI/IPA-001/1P-P-02841/2023-2024/14362

Address: Unit No. 605, 6th Floor, Sunteck Crest, Mukund Nagar, Andheri
Kurla Road, Andheri (E), Mumbai- 400 059

Sd/-
CA IP Pankaj Bhattad
Resolution Professional

AFA Valid Upto: 31/12/2025

. Ahmedabad



